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omcr-. or run ctnar METROPOLITAN M1\GlSTR1\'l‘F.: west DISTRICTns ILAZARI cotntrs nstttt

MODIFICATION IN i')l.."l'Y ROSTER OF FOR Till-'. MOl§I'l'H OF 1-‘ lil3_RUAR‘1’-202%

In view of the written request of Ms. Mansi Malik, l.d. MMOII Act-O1), West District. Tis

llarari Courts, Delhi (Duty MM on 24-02-2024)regarding exchange of her duty, the following modification in
the Dutv Roster of Metroplitan Nlagisterate, West District. Delhi for the month of February-2024 (reference
No 354 /108/CMM(West)/DR/2024 Dated 25-01-2024) is being made:- ~

i,No. - -
i , _. __ __ __... _ _-... -__._.____.__.______.___.__. .._.

‘Sr Name of the l\rle".ropolitan Magistrate Working days lloliday - Room
\E0

t___.

I01 Ms. Alka Singh, MM. 24-02-2024 4
,> R/0 Flat No. S04, B Block, Judge Apartment, Rohini 2 5
' Sector 26 Bawana Road, Delhi -110042

(e mail rnmmahilaco|.trt03west@gmail.com)
Ms. Mansi Malilt, M.M.
B-703, Officers Residential Complex, Sector -26 ltohini, 29-02-2024 (Cggrn
Delhi
Le mail:-mrnniact0‘lwest@gmai1.corn) _ _ _ __ M _-> __ __ _

ii55r'bt'ihé' Aconditio_ns_shall" rEriIaii1' unchangetnhinithe Duty Roster of Metroplitan Magisterate,
West District, Delhi for the rnonth of February-202.4 (reference No 354-408/Clvlt , est}/DR/2024 Dated

»"“-5'-

M

25-Oi -20241. “ xi

ts tgrevtfllgral
Chief Metropolitan Magistrate

West District, Delhi

t\1o...iD.@.].. .... . .f‘.MM(West)/DR/2024 Dated, Delhi the ..2..l..tt.Z.:Z
Copy forwarded for information and necessary action t0:- -
Oi. The Ilon‘ble Registrar General, lligh Court of Delhi, New Delhi

Through Ld. Principal District 8.; Sessions Judge, (West),Delhi
02. ‘l'he Principal District & Sessions Judge, (HQ), Delhi
03. The Principal District 8?. Sessions Judge, (West), Delhi
O4. The Principal District & Sessions Judge all district Delhi/New Delhi
O5 'l‘he Ld. ofiicer Incharge, Pool Car, '1'is liazari Courts, Delhi
I 6 Th: (‘Mb/ls, all District, Delhi/New Delhi,
07 The Metropolitan Magistrates, West District, 'l'is liazari Courts Complex, Delhi.
08. 'l'he Director of Prosecution, Tis ilazari Courts, Delhi.
Oil. The Commissioner of Police, Delhi
l0. The I G (Prison), Tihar Jail, Delhi/New Delhi.
ll. The Secretary, Bar Association, 'l'is llazari Courts, Delhi _
12. The Supdt. Jail, New Delhi/Lock-Un lncharge, 'I'is iiazari Courts, Delhi
l3. The Atlmn. 0fficer(Jud1), Iiindi Department, R. No. 237, 'I‘is llazari Courts, Delhi
l4. Law Officer, Tihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through LAYERS I
‘.5. The Video Conferencing, R. No. 21l,'1‘is1lazari Courts, Delhi.
l7. The Care Taking Branch (liq) & West Tis Hazari Courts, Delhi
l8. The Reader to the court of undersigned.
19. The Cash Branch, West District, 'l'is llazari Courts, Delhi.
20. PS to l.d. Principal District and Sessions Judge(West] District, Delhi
7.1 Office file *-.._)f A

' '21“ ’WChief t e politan Magistrat
est District, Delhi


